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SN Tariff Item 

Descripti

on of 

goods 

Country 

of origin 

Country 

of export 
Producer Amount 

Unit of 

Measurement 
Currency 

China PR Manufacturing 

Co., Ltd 

3 --do-- --do-- 
China 

PR 

Any 

country 

including 

China PR 

Zhaoqing City 

Gaoyao District 

Kangxun 

Precision 

Manufacturing 

Technology Co. 

Ltd 

NIL MT USD 

4 --do-- --do-- 
China 

PR 

Any 

country 

including 

China PR 

Jieyang 

ZhongXing 

Hardware 

Co.Ltd. 

NIL MT USD 

5 --do-- --do-- 
China 

PR 

Any 

country 

including 

China PR 

Foshan Fusaier 

Metal Products 

Co. Ltd. 

NIL MT USD 

6 --do-- --do-- 
China 

PR 

Any 

country 

including 

China PR 

Any producer 

other than at 

serial numbers 

1, 2,3,4 and 5 

422 MT USD 

7 --do-- --do-- 

Any 

country 

other 

than 

China 

PR 

China PR 

Any producer 

other than at 

serial numbers 

1, 2,3,4 and 5 

422 MT USD 

* However, products such as kitchen and bedroom fittings (such as trouser pull-out, slide mounted ties rack), slim 

box/ slim ergo, ultra slim box/ super slim ergo, Legra box, tandem box (drawer), Econo box, slim tandem box, double 

wall box, compact box, slimline tandem box, double wall drawer, matrix box are specifically excluded from the scope 

of the product under consideration. Illustrative pictures of such products, excluded from the scope of the product 

under consideration are given below, for reference: 

 S.No. Product Illustrative product picture 

  Picture-1 Picture-2 

1.  Trouser pull-out 

 

(value added product, 

with rods and hooks, 

used for hanging clothes) 

 

 

www.taxguru.in
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 S.No. Product Illustrative product picture 

  Picture-1 Picture-2 

2.  Slide mounted tie rack 

 

(slide-mounted tie rack 

with hooks for organizing 

ties and belts) 

  

3.  Slim Box  

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel)  

 
 

4.  Ultra Slim Box  

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel) 

 

 

5.  Legra Box 

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel) 
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 S.No. Product Illustrative product picture 

  Picture-1 Picture-2 

6.  Tandem Box (Drawer)  

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel) 

  

7.  Slim Tandem Box  

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel) 

 
 

8.  Double Wall Box 

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel) 

 

 

 

 

 

 

 

 

 

  

9.  Compact Box  

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel) 
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 S.No. Product Illustrative product picture 

  Picture-1 Picture-2 

10.  Slimline Tandem Box 

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel) 

  

11.  Double Wall Drawer 

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel) 

 

 
12.  Matrix Box  

 

(drawer system with 2 

double walled side 

panels mounted on 

telescopic channel) 

 

 

2. The anti-dumping duty imposed under this notification shall be effective for a period of five years from the date of 

imposition of the provisional anti-dumping duty, that is, the 27th June, 2024, unless revoked, amended or superseded 

earlier, and shall be payable in Indian currency. 

Explanation - For the purposes of this notification, rate of exchange applicable for the purposes of calculation of the 

anti-dumping duty shall be the rate which is specified in the notification of the Government of India in the Ministry of 

Finance (Department of Revenue), issued from time to time, in exercise of the powers conferred by section 14 of the 

Customs Act, 1962 (52 of 1962), and the relevant date for the determination of the rate of exchange shall be the date 

of presentation of the bill of entry under section 46 of the said Act. 

[F. No. 190349/8/2024 –TRU] 

AMREETA TITUS, Dy. Secy. 
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